179 Ref. clarification made

SHRI ARJUN ARORA (Uttar Pra-
desh) : Sir, Mr. Niren Ghosh raised a
very relevant point. Is the Minister
prepared to give an assurance that the
Government will find time during the
current session . . .

(Interruptions)
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SHRI BHUPESH GUPTA : Sir, have
you disposed of that matter ?

MR. DEPUTY CHAIRMAN : Mr.
Bhupesh Gupta, as you have suggested
and as a number of Members have
suggested, we will consider this question
after lunch. Now, Mr. Rohanlal
Chaturvedi.

SUPPLEMENTARY DEMANDS FOR

GRANTS FOR EXPENDITURE OF

THE CENTRAL GOVERNMENT ON
RAILWAYS FOR 1970-71

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
ROHANLAL CHATURVEDI) : Sir, 1
beg to lay on the Table a statement (in
English and Hindi) showing the Sup-
plementary Demands for Grants for
Expenditure of the Central Government
on Railways for the year 1970-71.

[RAIYA SABHA]

on 30th Nov. 70 by
Minister of I. & B.
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REPORTS OF THE COMMITTEE ON
THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

SHRI SUKHDEV PRASAD (Uttar
Pradesh) : Sir, I beg to lay on the
Table a copy each of the following
Reports of the Committee on the Wel-
far% of Scheduled Castes and Scheduled
Tribes :—

(i) Ninth Report (in English and
Hindi) on the Ministry of Tourism
and Civil Aviation—Reservations for
Scheduled Castes and Scheduled
Tribes in Air India.

(ii) Tenth Report (in English and
Hindi) on the Ministry of Tourism
and Civil Aviation—Reservations for
Scheduled Castes and Scheduled
Tribes in Indian Airlines.

PETITION SIGNED BY SHRI

‘M. L. K. MUTHALALY, GENERAL

SECRETARY OF THE FEDERATION

OF MEDICAL REPRESENTATIVES

ASSOCIATION OF INDIA, DELHI
AND TWO OTHERS

SHRI ARJUN ARORA (Uttar Pra-
desh) : Sir, T present a petition signed'
by Shri M. I. K. Muthalaly, General
Secretary of the Federation of Medical
Representatives  Association of India,
Delhi and two others,

REFERENCE TO A CLARIFICA-
TION MADE ON THE 30TH NO-
VEMBER, 1970 BY THE MINISTER
OF STATE IN THE MINISTRY OF
INFORMATION AND
BROADCASTING
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